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- GeoeoIzhip -of Press
5762. SHRI VASANT SATHE: Will
the Minister of INFORMATION AND

_BROADCASTING be pleased to state;

. (a). whether it is a fact that the
Government is pressurising the Mono-
poly press to takte action agdinst the
jourpalists refusing to toe the Gov-
ernments dictates and that as a re-
sult journalists like Kamleswar Sri-
kant Verma, A. K. Jain, Mahavir
Adhihm ‘end many otheﬂ have been

d on this

(b} what is Government'g reaction
to the report appearing in the Bombay
news weekly ‘Current’ dafed 18-2-78
‘under the caption ‘Janata Censors the
Presy’; and

(c) what action 1g taken/proposed
in respect of such instances brought
to the notice of the Government?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) No, Sir.

(b) and (c). There is no basis what-
soever in the allegations contained in
the report. It has been the policy of
the Government to secure and main-

"tain the freedom and independence

of the press and to refrain from inter-
ference in its working. Government
are of the view that the Press Coun-
il d to be r

would be the proper forum for rais-
ing such matters, where journalists
are allegadly victimised by their man-

_ agement.
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